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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL 'NISHANK"): (a) to (d) A Statement 1s laid on the Table of the House.

Statement

(a) to {¢) The Government 1s in the process of formulating a New Education
Policy for which it carried out a highly participative, inclusive and multi-pronged
consultation process, through online, grassroots and thematic expert consultations.
The Committee for the Draft National Education Policy under the Chairmanship of
Dr. K. Kasturirangan submitted its report to the Ministry on 31st May 2019. The
Draft NEP 2019 which was uploaded on the Ministry's website and also at
innovate.mygov.in platform has received a large number of suggestions/comments
from all stakeholders including Government of India Ministries and State
Governments. Currently, the Ministry 1s in the process of finalising the National
Education Policy, 2019 based on the Draft NEP report submitted by the Commuittee
to Draft NEP, and the stakeholder feedback thereon.

E

(d) The requirement of funds would be estimated after finalisation of the
Policy. Government is committed to implement the Policy by making suitable

budgetary allocations.
Financial expenditure of educational reforms

#2590 SHRI RAIMANI PATEL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government proposes to bring educational reforms in the

country,
(b) whether these reforms would involve financial expenditure; and
(¢) 1if so, the details of financial expenditure involved?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL 'NISHANK"): (a) to {c) A Statement 1s laid on the Table of the House.

Statement

(a) to (¢) The Government 1s in the process of formulating a New Education

Policy for meeting the changing dynamics of the population's requirement with regard
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to quality education, innovation and research, aiming to make India a knowledge
superpower. In this regard, the Committee for the Draft National Education Policy
under the Chairmanship of Dr. K. Kasturirangan submitted its report on 31st May
2019. The requirement of funds would be estimated after finalisation of the Policy.
Government is committed to implement the Policy by making suitable budgetary

allocations.

DR. SASMIT PATRA: Sir, my first question to the hon. Mimster is: Would
the hon. Minister provide details of the consultation process with reference to the
National Education Policy, 2019 in so far as how many consultations were held, where
they were held, what the scope of the consultations were and what have been the

possible outcomes of the consultations?
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DR. SASMIT PATRA: Sir, my second supplementary. India 1s the land of
Takshashila and Nalanda. Would the hon. Minister like to clarify the scope and focus
of the National Education Policy in so far as bringing in the heritage, culture and

ethos of India to the education curriculum and academic ecosystem?
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PROF. M. V. RAJEEYV GOWDA: Sir, the focus on Foundational Literacy and
Numeracy in the draft NEP is good, but the policy does not define it in measurable
terms. For example, a child in grade 1T must be able to read 40 words per minute.
Will this programme, Foundational Literacy and Numeracy, be defined in measurable

terms and what are your plans to monitor these outcomes?
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DR. SANTANU SEN: Sir, I am really happy to have vou on the Chair.

My supplementary question to the hon. Minister is on the National Education
Policy. As it is known to all by now that several objections have been received
from various stakeholders on the NEP, so my supplementary to the hon. Minister
is: What is the blueprint of the Government of India to address these legal,

legitimate and valid expectations of several stakeholders?
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Question Ne. 260.
Implementation of Shaala Darpan Initiative in KVs

*260. SHRI SANJAY SETH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:



